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) GSR 26 published mIn
Gazette of India dated the
Tth January, 1967, making
cartain amendment to Sche-
duwe [l to tne in.dan Ad-
min.s rative Servi.e (Pay)
Rules, 1954,

(L) GSR. 347 published In
Guazette o! India dated the
18th Ma.ch, 1807, making
certain amenJdment to
Schedule II1 to the Indian
Yui ce sService (Pay) Rules,
1954,

(lii) G.5S,R. 348 published in
Gaz:ite oi india dated th2
18th March, 1047, makiag
ce.tain amea.meat to
Schedule III to the Indian
Admi “istrative Servi-=
(Pay) Rul:s 1954,

[Placei in the Libra.y, See lit

LT-301/67.)

(2) A copy of the Order pub’ishea
in Gizet e of India dated Lae
5th Ap il, 1967, issued by thec
President un’er sz ticn 51 ui
the Government of Union
Terr tories Act, 1963, rescini-
ing the Order dated the ara
December, 1968, in relation w
the Union Territo.y of Gom
Diman a»1 D'u, [Plrted in
Library, See No. LT 3J2/67.]

ResuLTg OF BYE-ELECTIONS

The Deputy Minlster in the Miniw-
try of Law (3hri D, R, Chavan): 1
Beg to lay on the Table a copy of
‘Results of Bye-e'ections held between
January, 1965 and Ju'y 1766, [Placed
in Library. See No. LT-303/.7,)

Nomirications uwmpzr Correx AcT,
Carpamom Act AND ESSENTIAL
CommopiTiES ACT,

Bhri Shafl Qureshl: I beg to 'ay on
the Table—

(1) A copy each of the following
Notifications under sub-sectiun
(3) of s ction 48 of the Coflee
Act, 1042: —

(1) The Coff=e (Third Amend-
ment) Rules, 1066, published

Papers Laid 3556,

in Noification No. G.S.R.
1907 in Guzette of indis
daied the 1Tih Decunber,
1968,

(i) The Coffee (Amendment)
Rules, 1967, published  in
Notificatioa No, GBS R 112
in Gazetie of Incia Jated,
the 28th January, 186T.

[Placed in the L.brary. See No.
L1-304/67.]

(2) A copy each of the following
Notifications unJer sub-soction
(3) of sec.ion 33 of the Car-
damom Act, 1985: —

(i) The Candamom (Second:
Amendment) Rules, 1088,
published in Notification No,
G.SR 1821 in Gazeite of
izdia dated the 3rd Dec:m=
ber, 1968

(ii) The Cardamom (Third Am-
endmanty Rules 1885, pub-
lished in Notification No.
G.5.R. 1822 in Gazette of
Inaia dated th: 3rd Lrecem-
ber, 1966.

[Placed im the Library. See N
LT-305/67.]

(3) A capv each of the fo'low'ng
No'ifia‘ions yn 'er s"1b-seelion
(B) of section 3 of the E=s n-
tial Commeod . ties Act, 1955; —

(i) The Cotton Con‘*rol (Second
Am2ndment) Order, 1906,
pub izhed in Naification No.
5.0, 3607 in G zot'e of India
da'~d th: 23th November,
1368,

(li) The Co'tan and Stap'e Fibre
Textile Mills (Regulation
and Working) Order. 1948,
pub’ished in Notifica'ion No,
8.0, 3956 in G~z=1t~ of India
datrd the 24th December,
19468.

[P'ared in the Library. See Kn,
LT-308,67 ]



